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Supreme Court [23]

All India Judges Assn. v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, JJ.),
2026 SCC OnLine SC 1784

Bangalore Mono Filaments (P) Ltd. v. Commyr. of Cus., (Manmohan and Vipul M. Pancholi, 1J.), 2026
SCC OnLine SC 1764

Barnali Bag v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1779

Burberry International v. Commr. of Customs, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine
SC 1766

CCE v. Popular Tyre Retreaders, (K.V. Viswanathan and Vipul M. Pancholi, JJ.), 2026 SCC OnLine
SC 1776

CCE v. Rajasthan SRTC, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC
1777

CIT v. Mukesh Manubhai Shah, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine SC 1783

Commr. of Customs v. Coromandel International Ltd., (Manoj Misra and Manmohan, JJ.), 2026 SCC
OnLine SC 1781

Commr. of Customs v. Mobis India Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine
SC 1773

Commr. of Customs v. Unimark Remedies Ltd., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 1772

Customs v. Faridah Nakanwagi, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
1771

Indian Tours & Travels v. Commr. of Central Tax, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 1774

Jayprokash Agarwala v. Commr. of Customs, (K.V. Viswanathan and A.S. Chandurkar, JJ.), 2026
SCC OnLine SC 1782

Jyoti Enterprises v. Commr. of Customs, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1769

Karanartham Viramah Foundation v. Union of India, (P.K. Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 1768

Lokesh Kumar v. State of Chhattisgarh, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 3740

Radhey Shyam v. Commr., (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 1778

Rajasthan Metals v. Union of India, (K.V. Viswanathan and Manmohan, JJ.), 2026 SCC OnLine SC
1775

Rifilis Engineering (P) Ltd. v. Arjun Gupta, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 1780

Sana Parveen v. Election Commission of India, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026
SCC OnLine SC 1767

Union of India v. JB & Brothers (P) Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 1770

Union of India v. Piyush Naulakha, (Surya Kant, C.J. and Joymalya Bagchi and N.V. Anjaria, JJ.),
2026 SCC OnLine SC 1765
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Valsamma Chacko v. M.A. Titto, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine
SC 3739

Allahabad High Court [17]
Altaf'v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 28723
Anar Singh v. State of U.P., (Siddharth, J.), 2023 SCC OnLine All 5564

Ashok Pandey v. Rahul Gandhi, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 28728

Attar Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
28724

Balwa Filling Station v. State of U.P., (Ashwani Kumar Mishra and Syed Qamar Hasan Rizvi, 1].),
2024 SCC OnLine All 10821

Deen Dayal Chauhan v. State of U.P., (Manoj Kumar Gupta and Donadi Ramesh, JJ.), 2023 SCC
OnLine All 5568

Dharmendra Kumar Vishwakarma v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All
28726

Dinesh Yadav v. Sadar Amin Kanoziya, (Sunita Agarwal and Vikas Budhwar, JJ.), 2023 SCC OnLine
All 5567

Girish Kumar Sharma v. State of U.P., (Subhash Vidyarthi, J.), 2023 SCC OnLine All 5565

Jeetu Soni v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 28725

Kahkasha v. State of U.P., (Rajiv Gupta, J.), 2023 SCC OnLine All 5562

Ragini v. State of U.P., (Vivek Kumar Singh, J.), 2022 SCC OnLine All 2728

Rama Giri v. State of U.P., (Raj Beer Singh, J.), 2023 SCC OnLine All 5566

Renu Gautam v. State of U.P., (Krishan Pahal, J.), 2023 SCC OnLine All 5563

Shyamji Shukla v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 28727
State of U.P. v. Farookh Ahmad, (Rohit Ranjan Agarwal, J.), 2023 SCC OnLine All 5569

Vinod Pasi v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
28722

Bombay High Court [5]
Kisan Uddhavrao Gadade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 11527

Saraswati Milk Products (P) Ltd. v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2026 SCC
OnLine Bom 11530

Subhash Santosh Waghmare v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 11529

Tushar Ashok Phad v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 11526
Vishav Subhash Lashkare v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 11528

Calcutta High Court [35]
Abul Hossain, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12796
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Ajit Kumar Agarwala v. Lochan Tea Ltd., (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal
12785

Ashmita Bairagi v. Superintending Engineer, (Amrita Sinha, J.), 2026 SCC OnLine Cal 12816
B. Veeraiah v. State, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 12800

Balmer Lawrie & Co. Ltd. v. Ruia Chemicals (P) Ltd., (Debangsu Basak and Aryak Dutt, JJ.), 2026
SCC OnLine Cal 12784

Banarasi Das & Sons v. Union of India, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 12817
Basudev Majumder v. Calcutta STC, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 12812
Binit Kumar Jha, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12798

Chiranjit Sarkar v. State (UT of Andaman & Nicobar Islands), (Biswaroop Chowdhury, J.), 2026
SCC OnLine Cal 12797

Director v. ABS Marine Services (P) Ltd., (Amrita Sinha, J.), 2026 SCC OnLine Cal 12792
Director v. ABS Marine Services (P) Ltd., (Amrita Sinha, J.), 2026 SCC OnLine Cal 12793
Director v. ABS Marine Services (P) Ltd., (Amrita Sinha, J.), 2026 SCC OnLine Cal 12794
Gita Rani Pan v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 12803

Impression Motors (P) Ltd. v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal
12807

Jahangir Sekh v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 12786
Jharna v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12788

Mala Soni Robert Jeeva Raj v. Gobinda Mondal, (Amrita Sinha and Biswaroop Chowdhury, 1J.),
2026 SCC OnLine Cal 12802

Maruti Suzuki India Ltd. v. Vijaynath Jha, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 12789
Mirdula Das v. Executive Engineer (SAD), (Amrita Sinha, J.), 2026 SCC OnLine Cal 12814

Mou Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 12813

Muniyandi Ravi v. Commr. (CGST), (Amrita Sinha, J.), 2026 SCC OnLine Cal 12810

Paul Louis John Collins v. State, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 12799

Poly Roy Chowdhury v. Calcutta STC, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 12811

Rabindra Chandra Sarkar v. Hemananda Sarkar, (Supratim Bhattacharyya, J.), 2026 SCC OnLine
Cal 12791

Rafikul Alam Mondal v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12787
Rafiqul Hasan v. State of W.B., (Aryak Dutt, J.), 2026 SCC OnLine Cal 12804
Rafiqul Hasan v. State of W.B., (Aryak Dutt, J.), 2026 SCC OnLine Cal 12805

Sanjeev Ghosh v. Chairman, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine Cal
12806

Sanjib Dey v. State of W.B., (Dr. Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 12818

Sarat Chandra Barma, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12801

Sovnath Prasad v. Ramkishan Prasad, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 12790
Sudev Howlader v. State, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 12795

Sujita Roy v. Superintending Engineer, (Amrita Sinha, J.), 2026 SCC OnLine Cal 12815

Uday Shankar Vidyarthi v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 12808
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Usha Rani Biswas v. Union of India, (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal
12809

Chhattisgarh High Court [70]
Ahsan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16872

Akhil Bhartiya Jangal Andolan Manch v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra
Kumar Agrawal, J.), 2026 SCC OnLine Chh 16899

Aman Paswan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16838
Bande Kumar Loniya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16850

Bhagwat Prasad Koshley v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
16844

Bharat Bhardwaj v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16873

Chhattisgarh Board of Secondary Education v. Raman Jaiswal, (Ramesh Sinha, C.J. and Ravindra
Kumar Agrawal, J.), 2026 SCC OnLine Chh 16885

D. Ignesh Rao v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16856
Deepak Kumar Anant v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16853
Dhanendra Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16852
Dharmendra Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16864
Dinoj Bada v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16848

Dipa Ram v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16859

Dushyant Prakash Nag v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 16886

Hemant Kumar Chandrakar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 16888

Hemlal Pradhan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 16901
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Jagarnath Manikpuri v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
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Jairaj Tandi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16869
Javed Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16855

Jitendra Kumar Sahu v. Union of India, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 16893

Jogesh Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 16900

Kamta Prasad Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16847
Laxmi Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16881
Madhav Prasad v. Kailash Mahato, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16834

Manilal Usendi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 16875
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